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gether with the Audit Report on the
Accounts.

(ii) Review by Government on the
working of the Board.
(Placed in Library. See

No, LT-
2110/91 for (i) and (ii)]

IV. A copy each (in English and Hindi)
of the following papeis:i—

(i) Annual Report for Accounts of
the Betwa River Board, Jhansi, for
the year 1989-90, together with the
Audit Report on the Accouats, under
sub-section (1) of section 15 of the
Betwa River Board Act, 1976.

(ii) Statement by Government ac-
cepting the Report and giving reasons
for the delay in laying the paper
mentionred at (i) above. [Placed in
Library, See No. LT-2220/91 for (i)
and (ii)]

V. A copy (in English and Hindi) of
the following Notifications of the Minis-
try of Surface Traaspit (Ports Wing),
under sub-section (4) of section 124 of
the Major Port Trusts Act, 1963:—

(i) G.S.R. No. 20(E), dated the 11th
January, 1991, apprcving the amend-
ments to the Bombay Port Trust
Docks Bye-Laws.

(i) G.SR. No. 21(B), dated the
11th January, 1991, approving the
amendments {o the Madras Port

Trust (General Insurance Fund) Re-
gulations, 1980, [Placeq in Library.
See No, LT-2218/91 for (i) and (ii)]

(iii) A copy (in English and Hingi) of
of the Ministry of Surface Transport
(Shipping Wing) Notification G.S.R. No.
" 774, dated the 29th December, 1990,
Publishing the Merchant Shipping' (Form
- of Certificate of Insurance for - Civil
Liability for Oil ,Pollution Damage)
Amendment, Rules, 1990, under sub-
section, (3) of section 458 of the Mer-
chant Shlppmg Act, 1958. [Placed
in lerary See No LT 2210/91]

(w) A copy (m Englsh gnd Hll‘ldl)
of the Ministry of Surface Transport

" * (Ports Wing) Notidcation G.SR. No.

. 47(B), dated the 24th Tanuary, ‘1991,
publishing the Major Ports (Regulation
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of Entry, Stay, Movement and Exis( of

Vessels) Amendment Rules, 1990.
[Placed in Library. See- No. LI-
2117/91 for (i) to (iv)]
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Report (1989.90) of the Public Enterprises
Survey

THE MINISTER OF STATE IN THE
PRIME MINISTER'S OFFICE (SHRI
KAMAL MORARKA) Madam, I lay on
the Table, a copy (in English and Hindi)
of the Public Enterprises Survey for- the
year 1989-90—Annual Report on the
working of the Industrial and Commercial
Undertakings of the Central Goverament
1-3). [Placed in Library, Sece

No, LT-2176/91]

Report (1987, 1988) on the Protection of

;.

v

Civil Right Act, 1955,

HR WHT § U Haf W Sqroy
Wawa § vew (o vl
anw) : wgred # fafa afawic
gt Afafya® 1955 F1 g 15
S (4)$ wET 1987 WK
1988 % 7y & faq w#q wiyfaw
wag ¥ 71§ gfegem ) @ sfq
(w3 qut fgrdt F) @ar wEd ax
T|ar § [TaFiaa 7 & @ | gfad
w&Ir g &o 2180/91]

REPORTS OF THE PUBLIC AC-

COUNTS COMMITTEE

SHRI VISHVIJIIT P. SINGH Maliarash-
tra): Madam, I lay on the Table, a copy
each (in English and Hindi) of the follow-
ing Reports of the Public Accounts Com-
mittee :—

(1) Eighteenth Report on action tzken
on 144th Report (8th Lok Sabha) cn
Defective Ammunitiom: - *

(2) Ninetgenth, Rgport on action taken

op the 53rd Report (8th Lok Sabha) on

. Avoidable extra Pxpcnd.fure on the pur-

chase of ¢ross-bdr telephone ' exchange
+ ~equipment for- various exchanges.

?3) Twentieth Répont. bp’actiéf\ taken
on the’ 150th ‘Report (Rth Lék Sabha)
on Ootstqading, Amlit’ obigetions. *



